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ALPHABETICAL UST OF MEMBERS OF FOURTEENTH LOK 8A8HA 

Aaron Rashid, Shri J.M. (Periyakulam) 

Abdullah, Shrl Omar (Srlnagar) 

Abdullakutty, Shrl (Cannanore) 

Acharla, Shri Basu Deb (Bankura) 

Acharya, Shri Prasanna (Sambalpur) 

Adllya Nath, Vogi (Gorakhpur) 

AdlUl, Shrl Anandrao Vlthoba (Buldhana) 

Advani, Shrl L.K. (Gandhlnagar) 

AgalWal, Dr. Dhirendra (Chatra) 

Ahamad, Shrl Atiq (Phulpur) 

Ahamed, Shrl E. (Ponnanl) 

Ahir, Shrl Hansraj G. (Chandrapur) 

Ahmad, Dr. Shakeel (Madhubani) 

Aiyar, Shri Mani Shankar (Maylladuturai) 

Ajaya Kumar, Shri S. (Ottapalam) 

Ajgalle, Shri Guharam (Sarangarh) 

Ajnala, Dr. Rattan Singh (Taran Taran) 

Ambareesh, Shri M.H.(Mandya) 

Ananth Kumar, Shri (Bangalore South) 

Angadl, Shri Suresh (Belgaum) 

Ansari, Shri Afzal (Ghazipur) 

Ansari, Shri Furkan (Godda) 

Antulay, Shri A.R. (Kuiaba) 

Appadurai, Shri M. (Tenkasi) 

Argal, Shri Ashok (Morena) 

Athawal., Shrl Ramdas (Pandharpur) 

Athithan Ohanuakodi, Shrl R. (Tirunelvell) 

Atwal, Shri Charn/lt Singh (Phlllaur) 

Audlkesavulu, Shri O.K. (Chilloor) 

Azmi, Shri lIyas (Shahabad) 

Baalu, Shri T.R. (Madras South) 

'Baba', Shri KC. Singh (Nainital) 
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Babbar. Shrl Raj (Agra) 

'Bachda'. Shri Bachl Singh Rawat (AI mora) 

Badal, Shri Sukhblr Singh (Farldkot) 

Baghel. Prof. S.P. Singh (Jalelar) 

Bail. ShrI Ramelh (Ralpur) 

Balth., Shrl Kallalh (Bagaha) 

Banerjee, Kumari Mamata (Calcutta South) 

eangarappa, Shrl S. (Shirnoga) 

Banaal, Shrl Pawan Kumar (Chandigarh) 

Barad, Shrl Jashubhai Ohanabhal (Junagarh) 

Barku, Shri Shlngada Oamodar (Oahanu) 

Barman. Prof. Basudeb (Mathurapur) 

Barman, Shrl Hlten (Cooch Behar) 

Barman. Shrl Ranen (Balurghat) 

Barq. Or. Shafiqur Rahman (Moradabad) 

Baau, Shrl Ann (Arambagh) 

Baurl. Shrlmati Susmita (Vlshnupur) 

Bula, Shrl Joachim (Allrurduar) 

Bellarmin, Shri A. V. (Nagarcoll) 

Bhadana. Shri Avtar Singh (Faridabad) 

Bhagora. Shrl Mahavir (Salumoer) 

Bhakta, Shrl ManorsnJan (Andsman and Nlcobar Islands) 

Bhargava. Shrl Glrdharl Lal (Jalpur) 

Bhuria, Shrl Kanti Lal (Jhabua) 

Bls.n. Shrl Gaurlshanker ChaturbhuJ (Balaghat) 

Bishnol. Shri Jaswant Singh (Jodhpur) 

Bishnol. Shrl Kuldeep (Bhlwanl) 

Borkataky. Shrl Narayan Chandra (Mangaldol) 

Boa •• Shrl Subrata (Barasat) 

Botcha. Shrlmatl "hansi lakIhml (BobbUi) 

Budholia. Shrl Rajnarayan (Hamirpur. U.P.) 

Bwlswmuthiary, Shrl Sansuma Khunggur (KokraJhar) 

Chakraborty, Or. Sulan (Jadavpur) 

Chakraborty, Shrl Ajoy (Bulrhat) 

Chakrabortty, Shrl Swadesh (Howrah) 
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Challha, Shri Klrlp (Guwahatl) 

Chander Kumar, Prof. (Kangra) 

Chandra Shekhar, Shrl (Ballia, UP) 

Chandrappan, Shrl C.K. (Trichur) 

Charenamei, .Shrl Manl (Outer Manlpur) 

Chatterjee, Shrl Santasrl (Serarnpore) 

Chatterjee, Shri Somnath (Bolpur) 

Chaudhary, Dr. Tushar A. (Mandvt) 

Chauhan, Shri Nanel Kumar Singh (Khandwa) 

Chaure, Shri Bapu Hari (Dhule) 

Chavan, Shri Harishchandra (Malegaon) 

Chavda, Shri Harisinh (Banaskantha) 

Chidambaram, Shri P. (Slvaganga) 

Chinta Mohan, Dr. (Tlf'Upati) 

Chitthan, Shri N.S.V. ,Dindigul) 

Choubey, Shri Lal Muni (Buxar) 

Choudhary, Shri Nikhil Kumar (Katihlr) 

Choudhary, Shrimati Anuradha (Kalrana) 

Choudhury, Shri Abu Hasem Khan (Maida) 

Choudhury, Shri Bansagopal (Asanlol) 

Chowdhary, Shri Pankaj (Maharajganj, U.P.) 

Chowdhury. Shri Adhir (Berharnpore, West Bengal) 

Chowdhury, Shrlmati Renuka (Kharnnwn) 

Churchill, Shrl Alemao (Marmugao) 

Dangawas, Shri Bhanwar Singh (Nagaur) 

Darbar, Shri Chhattar Singh (Dhar) 

Das, Dr. Alakesh (Nabadwlp) 

Das, Shri Khagen (Tripura Wesl) 

Dasgupta, Shri Gurudas (Panskura) 

Dasmunsi, Shri Priya Ranjan (Ralganj) 

Delkar, Shrl Mohan S. (Dadra and Nagar Haven) 

Deo, Shrl V. ~Ishore Chandra S. (Parvatlpurarn) 

Deo, SM Blkram Ke.hari (Kalahandl) 

(v) 



Deora. Shri Mllind (Mumbai·South) 

Deshmukh, Shri Subhash Sureshchandra (Sholapur) 

Dev. Shri Sontosh Mohan (Silchar) 

Devegowda. Shri H.D. (Hassan) 

Dhanaraju. Dr. K. (Tindivanam) 

Dharavath, Shrl Ravinder Naik (Warangal) 

Dharmendra, Shri (Bikaner) 

Dhillon, Shri Sharanjit Singh (Ludhiana) 

Dhlndsa, Shri Sukhdev Singh (Sangrur) 

Dhotra. Shrl Sanjay (Akola) 

Dlkshit, Shri Sandeep (East Delhi) 

Oiler, Shrl Kishan Lal (Hathras) 

Dome, Dr. Ram Chandra (Birbhum) 

Dubey, Shri Chandra Shekhar (Dhanbad) 

Dult, Shrimatl Prlya (Mumbai North·West) 

Elangovan, SM E.V.K.~. (Gobichettipalayam) 

Engti, Shri Biren Singh (Autonomous DisH. Assam) 

Fanthome, Shri Francis (Nominated) 

Fatmi, Shri M.A.A. (Darbhanga) 

Fernandes, Shri George (Muzaffarpur) 

Gadakh, Shri Tukaram Gangadhar (Ahmednagar) 

Gaddigoudar, Shri P.C. (Bagalkot) 

Gadhavi, Shrl P.S. (Kutch) 

Gaikwad, Shri Eknath Mahadeo (Mumbai North Central) 

Gamang, Shri Giridhar (Koraput) 

Gandhi, Shri Rahul (Amethi) 

Gandhi, Shrimati Maneka (Pilibhit) 

Gandhi, Shrimati Sonia (Raebareli) 

Ganesan, Shrl L. (TiruchirappaJli) 

Gangwar, Shri Santosh (Bareilly) 

Gao, Shri Tapir (Arunachal East) 

(vi) 



Gavlt, Shrl Manlkrao Hodlya (Nandurbar) 

Gawali, Shrlmati Bhavana Pundalikrao (Washlm) 

Geete, Shri Anant Gangaram (Aatnaglrl) 

Gehlot; Shrl Thawar Chand (Shajapur) 

George, Shrl K. Francis (Idukkl) 

Gin, Shrl Atma Singh (Slrsa) 

Gogol, Shrl Dip (Kallabor) 

Gohain, Shri Aajen (Nagaon) 

Govlnda, Shrl (Mumbai North) 

Gowda, Shri D.V. Sadanand (Mangalore) 

Goyal, Shrl Surendra Prakash (Hapur) 

Gudhe, Shrl Anant (Amravatl) 

Golshan, Sh~mati Paramjlt Kaur (Bhatinda) 

Gupta, Shrl Shyama Charan (Banda) 

Hamza, Shrl T.K. (Manjerl) 

Handique, Shri B.K. (Jorhat) 

Hanumanthappa, Shrl N.Y. (Chltradurga) 

Harsha Kumar, Shri G.V. (Amalapuram) 

Hassan, Ch. Munawar (Muzaftarnagar) 

Hegde, Shrl Anant Kumar (Canara) 

Hooda, Shri Deepender Singh (Aohtak) 

Hossain, Shri Abdul Mannan (Murshldabad) 

Hussain, Shri Anwar (Dhubri) 

Hussain, Shrl Syed Shahnawaz (Bhagalpur) 

Jagadeesan, . Shrlmati Subbulakahml (Tiruchengode) 

Jagannath, Dr. M. (Nagar Kurnool) 

Jal Prakash, Shrl (Hlssar) 

Jal Prakash, Shrl (Mohanlal Ganj) 

Jain, Shri Pusp (Pall) 

JallWal, Shrl Shriprakash (Kanpur) 

Jalappa, Shrl R.l. (Chlkballapur) 

Jattya, Dr. Salyanarayan (UDain) 

(vII) 



Jayaprada, Shrimali (Rampur) 

Jena, Shrl Mohan (Jajpur) 

Jha, Shrl Raghunath (Bettiah) 

Jigajinagi, Shri Ramesh Chandappa (Chikkodi) 

Jindal, Shri Naveen (Kurukshetra) 

Jogaiah, Shri Hari Rama (Narsapur) 

Jogi. Shri Ajit (Mahasamund) 

Joshi, Shri Kailash (Bhopal) 

Joshi, Shrl Pralhad (Dharwad North) 

Kader Mohideen, Prof. K.M. (VeUore) 

Kalmadi, Shrl Suresh (Punt) 

J(amal Nath, Shrl (Chhindwara) 

Kamat, Shri Gurudas (Mumbai North East) 

Kanodia, Shrl Mahesh (Patan) 

Karunakaran, Shri P. (Kasargod) 

Kashyap, Shri Baliram (Bastar) 

Kaswan, Shrl Ram Singh (Cl1uru) 

Katara, Shrl Babubhai K. (Oohad) 

Kathirla, Dr. Vallabhbhal (Rajkot) 

Kaur, Shrimati Pre""t (Pallala) 

Kerketta, Shrimati Sushila (Khunti) 

Kha/re, Shri Chandrakant (Aurangabad, Maharashtra) 

Khan, Shri Sunil (Durgapur) 

KhandeJwal, Shri Vijay Kumar (Betul) 

Khanduri, Maj. Gen. (Retd.) B.C. (Garhwal) 

Khanna, Shri Avinash Ral (Hoshiarpur) 

Khanna, Shrl Vlnod (Gurdaspur) 

Kharventhan, Shri S.K. (Palanl) 

Koli, Shri Ramswaroop (Bayana) 

Konyak, Shrl W. Wangyuh (Nagaland) 

Korl. Shrl Radhey Shyam (Ghatampur) 

Koehal, Shrl'Raghuveer Singh (Kota) 

Koya, Dr. P.P. (Lakshadweep) 

(viii) 



Kriplani, Shri Srichand (Chittorgarh) 

Krishna, Shrl Vijoy (Barh) 

Krlshnadas, Shri N.N. (Palghat) 

Krishnan, Dr. C. (Pollachi) 

Krishnaswamy, Shri A. (Sriperambudur) 

Kulaste, Shri Faggan Singh (Manc:Ua) 

Kumar, Shrimati Meira (Sasaram) 

Kumari Selja (Ambala) 

Kunnur, Shri Manjunath (Dharwad South) 

KupCJl'sami, Shri C. (Madras North) 

Kurup, Adv. Suresh (Konayam) 

Kusmaria, Dr. Ramkrlshna (Khajuraho) 

Kyndiah, Shri P,R. (Shillong) 

Lahiri, Shri Samik (Diamond Harbour) 

'Lalan', Shri Rajiv Ranjan Singh (Segusarai) 

Lalu Prasad, Shri (Chhapra) 

Laxman, Shrimati Sush"ia Bangaru (Jalore) 

Libra, Sardar Sukhdev Singh (Ropar) 

Madam, Shri Vikrarnbhai Arjanbhai (Jamnagar) 

Madhavraj, Shrlmati Manorama (Udupi) 

Mahajan, Shrimati Sumitra (Indore) 

Maharia. Shri Subhash (Sikar) 

Mahato, Shrl Narhari (Purulla) 

Mahalo, Shrl Sunil Kumar (Jamshedpur) 

Mahablr Prasad, Shrl (Bansgaon) 

Maheshwarl, Shrimati Kiran (Udaipur) 

Mahtab, Shri B. (Cuttack) 

Mahto, Shri Tek Lal (Giridlh) 

Majhi. Shri Shankhlal (Akbarpur) 

Maken, Shri Ajay (New Delhi) 

Malhotra, Prof. Vijay Kumar (South Deihl) 

Mallikarjunlah, Shri S. (Tumkur) 

(Ix) 



Mandai, Shri Sanat Kumar (Joynagar) 

Mandlik, Shri S.D. (Kolhapur) 

Mane, Shrlmatl Nivedlta (lchaikaranJi) 

ManJhi, Shri Rajesh Kumar (Gaya) 

Mann, Shri Zora Singh (Ferozepur) 

Manoj, Dr. K. S. (Alleppey) 

Maran, Shri Dayanldhi (Madras Central) 

Marandl, Shrl Babu Lal (Kodarama) 

Mamdi, Shri Sudam (Mayurbhanj) 

Masood, Shri Rasheed (Saharanpur) 

Mcleod, Ms. Ingrid (Nominated) 

Mediyam, Dr. Babu Rao (Bhadrachalam) 

Meena, Shri Namo Naraln (Sawal Madhopur) 

Meghwal, Shri Kailash (Tonk) 

Mehta, Shrl Alok Kumar (Samastipur) 

Mehta, Shri Bhuvaneshwar Prasad (Hazaribagh) 

Meinya, Dr. Thokchom (Inner Manipur) 

Mishra, Dr. Rajesh (Varanasl) 
, 

Mistry, Shri Madhusudan (Sab.mantha) 

Moghe, Shri Krishna Murari (Khargone) 

Mohale, Shri Punnu Lal (Bilaspur) 

Mohan, Shri P. (Madural) 

Mohd. Tahir, Shri (Sultanpur) 

Mollah, Shrl Hannan (Uluberia) 

Mondal, Shrl Abu Ayes (Katwa) 

Moorthy, Shri A.K. (Chengalpattu) 

Mufti, Ms. Mehbooba (Anantanag) 

Mukeem, Mohd. (Dumarlaganj) 

Mukherjee, Shri Pranab (Jangipur) 

Muniyappa, Shri K.H. (Kolar) 

Munshi Ram, Shrl (Bijnor) 

Murmu, Shri Hemlal (Ralmahal) 

Murmu, Shri Rupchand (Jhargram) 

Muttemwar, Shri Vilas (Nagpur) 

(x) 



Nagpal, Shrl Harlsh (Amroha) 

Naldu, Shrl Kondapalli Paldithalll (Bobblll) 

Nalk, Shri A. Venkatesh (Raichur) 

Nalk, Shrl Shrlpad Yesso (Panaji) 

Nambadan, Shrl Lonappan (Mukundapuram) 

Nandy, Shri Amitava (Dumdum) 

Narbula, SM D. (Darjeellng) 

Narendra, Shri A. (Medak) 

Narhire, Shrimati Kalpna Ramesh (Osmanabad) 

Naltlf. Shri Ananta (Keonjhar) 

Nayak, Shrimati Archana (Kendrapara) 

Nihal Chand, Shri (Sriganganagar) 

Nikhll Kumar, Shri (Aurangabad, Bihar) 

Nishad, Shrl Mahendra Prasad (Fatehpur) 

Ola, Shri Sis Ram (Jhunjhunu) 

Oram, Shri Jual (Sudergarh) 

Oraon, Dr. Rameshwar (Lohardaga) 

Osmani, Shri A.F.G. (Barpeta) 

Owalsl, Shrl Asaduddin (Hyderabad) 

Pal, Shri Rupchand (Hooghly) 

Palanimanickam, Shri S.S. (Thanjavur) 

Pallani Shamy, Shri K.C. (Karur) 

Panabaka Lakshmi, Shrlmati (Nellore) 

Panda, Shri Brahmananda (Jagatslnghpur) 

Panda, Shrl Prabodh (Midnapore) 

Pandey, Dr. Laxmlnarayan (Mandsaur) 

Paranjpe, Shri Prakash (Thane) 

Parste, Shrl Dalpat Singh (Shahdol) 

Paswan, Shri Ram Vilas (Hajipur) 

Paswan, Shri Ramchandra (Rosera) 

Paswan, Shri Sukdeo (Araria) 

Paswan 0 Shri Virchandra (Nawada) 

(xl) 



Patasani, Dr. Prasanna Kumar (Bhubaneswar) 

Patel, Shrl D~hyabhai VaJlabhbhai (Daman and Diu) 

Palel, Shri Dinsha(Kalra) 

Patel, Shri HarUal Madhavji Bhal (Porbandar) 

Patel, Shri Jivabhai A. (Mehsana) 

Patel, Shrl Kishanbhai V. (Bulsar) 

Patel, Shri Somabhai G. (Surendranagar) 

Pateriya, Shrimati Neeta (Seonl) 

Pathak, Shrl Brajesh (Unnao) 

Pathak, Shri Herin (Ahmedabad) 

Patil (Vatnal), Shri Basangouda R. (Bljapur) 

Patil, Shri Balasaheb Vikhe (Kopergaon) 

Patil. Shri D.B. (Nanded) 

Patil. Shri Danve Raosaheb (Jalna) 

Patil. Shrl Jaysingrao Gaikwad (Beed) 

Patll. Shri Laxmanrao (Satara) 

Patll, Shri Pratik P. (Sang/i) 

Patil, Shri Shriniwas Dadaaaheb (Karad) 

Patil, Shrimati Rupatai D. (Lalur) 

Patll, Shrimati Suryakanta (Hingoli) 

Patle, Shri Shishupal N. (Bhandara) 

Paul, Or. S~tlan (Emakulam) 

Pawar, Shri Sharad (Baramati) 

Pilot, Shri Sathln (Dausa) 

Pingle, Shri Devidas (Nasik) 

Ponnuswarny. Shri E. (Chidambaram) 

Potai, Shri Sohim (Kanker) 

Prabhu. Shri R. (Nilgiris) 

Prabhu, Shri Suresh Prabhakar (Rajapur) 

Pradhan. Shri Ashok (Khurja) 

Pradhan. Shrl Dharmendra (Oeogarh) 

Pradhan, Shri Prasanta (Contal) 

Prasad. Shri HarikewaJ (Salempur) 

Pruad, Shri Lalmani (Baatl) 

(xii) 



Pra18d, Shrl Ramawaroop (Nalanda) 

Prasada, Kunwar JIlin (Shahjahanpur) 

Purandeawarl, Shrlmati D. (Bapatla) 

Radhakriahnan, Shrl Varkala (Chiraylnkil) 

Ral, SM Nakul Das (Slkktm) 

Raja, Shrl A. (Perambalur) 

Rajagopal, Shrl L. (Vijayawada) 

Rajbhar, Shri Chandra Dev Prasad (Ghost) 

R_jender Kumar, Shri (Harldwar) 

Rajendran, Shri P. (Qullon) 

Rajenthlran, Shrimati M.S.K. Bhavani (Ramanathapuram) 

Raju, Shri M.M. Pallam (Kaklnada) 

Ramachandran, Shri Gingee N. (Vandavasl) 

Ramadass, Prof. M. (Pondicherry) 

Ramakrishna, Shrl Badlga (MachiUpatnam) 

Rana, Shri Gurjeet Singh (Jalandhar) 

Rana, Shrl Kashlram (Surat) 

Rana, Shri Rablnder Kumar (Khagria) 

Rana, Shrl Raju (Bhavnagar) 

Rani. Shrlmati K. (Raslpuram) 

Ranjan, Shrlmati Ranjeet (Saharsa) 

Rao, Shri D. VI"al (Mahabubnagar) 

Rao, Shrl K. Chandra Shekhar (Karlmnagar) 

Rao, Shrl K.S. (Eluru) 

Rao, Shri P. Chalapathl (Anakapalli) 

Rao, Shrl Rayapatl Samb.siva (Guntur) 

Rattlod. Shri Haribhau (Yavatmal) 

Rathwa. Shrl Naranbhai (Chhota Udaipur) 

Ravindran, Shri Pannlan (Thlruvananttlapuram) 

Rawale Shri Mohan (Mumbal South Central) 

Rawat, Prof. Rasl Singh (Ajmer) 

Rawat, Shrl Ashok Kumar (Mlsrlkh) 

Rawat, Shrl Dhan Singh (Banswara) 

(xiii) 



Rawat. Shrl Kamla F'ruad (Barabanki) 

Reddy. Shrl Anantha Venkataraml (Anantapur) 

Reddy. Shri G. Karunakara (Bellary) 

Reddy. Shrl K.J.S.P (Kurnool) 

Reddy. Shri M. Raja Mohan (Narasaraopet) 

Reddy. Shri M. Sreenivasulu (Ongola) 

Reddy, Shri Madhu8udan (Adltabad) 

Reddy. Shri N. Janardhana (Visakhapatnam) 

Reddy. Shri S. Ja/pal (Miryalguda) 

Reddy. Shrl S.P. V. (Nandyal) 

Reddy. Shrl Suravaram Sudhakar (Nalgonda) 

Reddy. Shrl V.S. Vlvekanand (Cuddapah) 

Reghupathy, Shr/ S. (Pudukottai) 

Renge Patil. Shr/ Tukaram Ganpat Rao (Parbhani) 

RiJiJu, Shrl Kiren (Arunachal West) 

R/yan. Shrl Baju Ban (Tripura East) 

Sahay. Shrl Subodh Kant (Ranchi) 

Sahu. Shrl Chandra Sekhar (Berhainpur - Orissa) 

Sahu. Shri Tarachand (Durg) 

Sai Prathap, Shri A.(Rajampet) 

Sai, Shri Nand Kumar (Sarguja) 

Sal. Shri Vishnu Deo (Ra/garh) 

Sallan Kumar. Shri (Outer Delh!) 

Salim. Md. (Calcutta - North East) 

Sangllana. Dr~ H.T. (Bangalore North) 

Sangma, Shri P.A. (Tura) 

Sangwan, Shrl Kishan Singh (Sonepat) 

Sar. Shrl Nlkhllananda (Burdwan) 

Saradgl. Shrl Iqbal Ahmed (Gulbarga) 

Sarma. Dr; Arun Kumar (Lakh/mpur) 

SaroJ. Shrl D.P. (Lalganj) 

Saroj. Shrl Tufan/ (Saidpur) 

Sathledevi. Shr/mati P. (Badagara) 

(x/v) 



Satpathy, Shri Tathagata (Ohenkanal) 

Satyanarayana, Shri Sarvey (Siddipet) 

Sayeda. Shrlmati Rubab (Bahraich) 

Sclndla, Shrl Jyo!lradltya M. (Guna) 

Seal, Shrl Sudhangahu (Calcutta - North East) 

Seeramnh, Shrlmatl Tejaswlnl (Kanakapura) 

Salvi, Shrimati V. Radhlka (Tiruchendur) 

Sen, Shrimali Minali (Jalpaiguri) 

Senthll, Dr. R. (Oharmapurl) 

Seth, Shri Lakshman (Tamluk) 

Sethi, Shri Arjun (Bhadrak) 

Shahabuddln, Dr. Md. (Siwan) 

Shaheen, Shri Abdul Rashid (Baramulla) 

Shahid, Mohd. (Meerut) 

Shailendra KUmar, Shri (Chail) 

Shakya, Shri Raghuraj Singh (Etawah) 

Shandll. Dr. Col. (Retd.) Ohani Ram (Shimla) 

Sharma, Dr. Arvlnd (KQmaJ) 

Sharma, Shrl Madan Lal (Jammu) 

Shervani, Shri Saleem (Badaun) 

ShlvaJirao, Shri Adhalrao Patil (Khed) 

Shivanna, Shri M. (ChamraJanagar) 

Shiwankar, Prof. Mahadeorao (Chlmur) 

Shukla, Shrimatl Karuna (Janjgir) 

Sibal, Shri Kapil (Chandni Chowk) 

Siddeswara, Shri G.M. (Oavangere) 

Sikdar, Shrimati Jyotirmoyee (Krishnagar) 

Singh Oeo, Shrlmati Sangeeta Kumari (Bolangir) 
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LOK SABHA DEBATES 

No.1, YoI. XXV, Ant Day of the Tenth S.nlon of Fourteenth Lok Sebha 

LOKSABHA 

Friday, February 23, 2007lPhalguna 4, 1928 (Saka) 

The Lole Sabha met at Thirty five minutes past 
Twelve of the Clock 

(MR. SPEAKER in the Chait) 

NATIONAl ANTHEM 

The National Anthem was played. 

12.37 hr.. 

PRESIDENT'S ADDRESS· 

(English] 

SECRETARY-GENERAL: Sir, I beg to lay on the Table a 
copy of the President's Address·· (Hindi.& English Versions) 
to both Houses of Parliament assembled together on the 
23rd February, 2007. 

Honourable Members, 

This is a very special year for our country. We are 
celebrating the 60th anniversary of our Independence. 
This year, we also observe the 150th anniversary of the 
First War of Indian Independence and the Centenary of 
Satyagraha. These are occasions for us to renew our 
commitment to building a strong, modem, inclusive, secular 
and dynamic India. 

I would liI<e to begin, by expressing my sincere 
condolences for the innocent victims of the dastardly and 
cynical terrorist attack on Samjhauta Express. Our hearts 
go out to the families of thase innocent people. We should 
not allow this tragic event to affect our common quest for 
normalization of relations between India and Pakistan. 

We meet here today at a time of great optimism 
about our economic performance and prospects. The last 
three years have recorded an average annual rate of 
growth of national Income of over 8%. By all estimates, we 
will grow by close to 9% in the current year. This augurs 
well for the launch o. the Eleventh Five Year Plan. My 
• The Pruident delivered the Addr ... in ItIe Cantril Hili in English. 
Hindi text of the Addr ... W1UI read by ItIe Vice·President there. 
•• Also placed In Library. See No. L.T. 578812007 

Government has set a target of attaining an annual growth 
rate of 9% during the Eleventh Plan. Given current trends 
and the general policy direction, this is a fea~ible 

proposition. However, economic growth is not an end in 
Itself. It is a means by which we hope to generate more 
employment, distribute incomes more equitably, across 
social groups and regions, and liberate the poorest of the 
poor from the scourge of poverty, Ignorance and disease. 

My government recognizes that keeping a check on 
inflation is an essential element of any strategy for 
inclusive growth. During the first half of 2006, my 
Government took a number of steps to insulate our people 
from the fallout of the steep increase In global oil prices 
and resurgence In global commodity prices. However, in 
recent months, the rate of inflation has shown an upward 
trend. As growth and investment accelerate rapidly and 
incomes rise, there Is bound to be a rising demand for all 
products, particularly products of day-to-day consumption. 
This rise in demand has to be met by a rise in supply 
which takes some time to materialize. During the last eight 
weeks, my Government has taken a number of fiscal and 
monatary steps to moderate inflation. Besides, a number 
o' steps have been taken to improve supplies of essential 
commodities. My Government will ~ontlnue to take all 
necessary steps to ensure that the poor, are not adversely 
affected by inflation. This is our solemn commitment. 

To sustain the growth process and to fiscally empower 
the Government to address its commitment to inclusive 
growth, it is essential that our public finances are managed 
with prudence and wisdom. Fiscal responsibility Is not an 
academic obsession. It is a prudent course of action aimed 
at ensuring the sustainability o. our growth process, 
ensuring equity and keeping inflation under check. 

My Government has decided that the goal of the 
Eleventh Plan would be to ensure that economic growth is 
not just faster, but also more Inclusive and equitable. The 
Eleventh Plan strategy will aim at puHing the economy on 
a sustainable, accelerated, growth trajectory and creating 
productive employment opportunities across the country 
in all sectors of the economy. The Approach Paper of the 
Eleventh Five Year Plan has identified nine major . 
challenges facing the economy. These are: (1) regaining , 
agricultural dynamism; (2) changing employment patterns 
and generating new jobs; (3) providing essential public 
services to the poor; (4) increasing manufacturing competi-
tiveness; (5) developing human resources; (6) building 
worfd class infrastructure; (7) protecting the environment; 
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(8) improving rehabilitation and resettlement practices; (9) 
improving governance. By addressing these challenges, 
we will address the larger challenge of inclusive growth. 

My Government is building a new architecture of 
inclusive growth. This architecture consists of Bharat 
Nirman, the National Rural Employment Guarantee Act, 
the National Rural Health Misskm, the strengthened and 
expanded Sarva Shiksha Abhiyan, the universalisation of 
the Mid-day Meal and ICDS Programmes and the 
Jawaharlal Nehru National Urban Renewal Mission. 
Considerable progress has been made under each of 
these flagship programmes of the Government. Most of 
the yearly targets have been met for projects undertaken 
through Bharat Nirman, except in a few States. 
Programmes for rural roads, rural electrification, rural 
telephony, rural housing and rural drinking water supply 
are on track. States that are lagging behind, especially the 
less developed parts of the country, have been urged to 
pay greater attention to implementation issues. 

The National Rural Health Mission aims to improve 
the health status of people through a partnership between 
the Central and State Governments, Panchayati Raj 
institutions and the community in the management of 
primary health facilities. The Mission is focused on 
improving public health indicators through decentralised 
district level planning. About 3.2 lakh village-based 
accredited women social health activists (ASHA) have so 
far been inducted in 18 demographically weaker states. 

The Jawaharlal Nehru National Urban Renewal 
Mission is under implementation in 63 cities. City 
Development Plans have already been prepared for 61 
cities, charting out their vision and goals in urban 
governance and development. These plans also include 
investment plans with a focus on provision of city-wide· 
urban infrastructure services such as water supply, 
sanitation, drainage, basic services and social housing to 
the urban poor. So far, 102 projects for slum improvement 
and development have been sanctioned. Our cities 
desperately need major reform of urban governance and 
improved and democratic functioning of our municipalities. 
This is being encouraged and a new draft law to facilitate 
street vendors is being finalized in consultation with all 
stakeholders. 

Each of these programmes will genera. additional 
employment, a major focus area of my Government. A 
sustained increase in the rate of investment,' which has' 
touched a record level of 34% of GOP, will generate 
additional employment. The National Rural Employment 
Guarantee Act (NREGA) passed by my Government hat 

emerged as a very major programme both for providing a 
social safety net to the poor as well as for building rural 
infrastructure. Over 1.4 crore households have benefited 
under the scheme operational in 200 districts. Over 
500,000 works are under operation under the NREGA in 
different parts of the country of which over half is in the 
area of water conservation and drought proofing, 
contributing to rebuilding of the natural resource base. A 
social safety net of this dimension has never been 
undertaken in the world. Therefore it is being observed 
with great interest. My Government 18 committed to covering 
the whole country under the NREGA in five years from the 
coming into force of it and more districts will be taken up 
in the next year. 

Mahatma Gandhi's vision of Gram Swaraj was given 
a legal framework through the efforts of late Shri Raliv 
Gandhi. My Government is committed to deeperung 
Panchayati Raj and therefore has taken up the task of 
strengthening decentralized district planning through an 
integrated plan for removal of backwardness in 250 districts. 
The Backward Regions Grant Fund is designed to fill gaps 
in critical development interventions based on local 
assessments. 

My Government attaches the highest importance to 
education. As a nation of young people, India will be able 
to gain from a demographic dividend only if we invest in 
the capabilities and the intellectual and emotional 
development of our children. There has been a quantum 
leap in the funds allocated for primary and secondary 
education during the last three years. The strengthened 
Sarva Shiksha Abhiyan and Mid-day Meal Programme 
reaffirm our commitment to the empowerment of our 
children through education. Under the Kasturba Gandhi 
Balika Vidyalaya Scheme, over 2000 new residential 
schools at upper primary level have been sanctioned in 
the last 3 years for girls belonging predominantly to SC, 
ST, OBC and minority communities. 

The rights of women and children and their 
aspirations are of paramount importance in our march 
towards an inclusive and equitable society. Keeping in 
view the Constitutional provisions and in order to give 
greater focus to issues relating to women and chifdren, an 
independent Ministry of Women & Child Development has 
been created. This emphasizes the importance being given 
to women as equal partners in development. Landmark 
legislations that ensure women's safety and protecting 
them from domestic violence have been enacted. 
Investment in the well-being of children is an investment 
in the future of the country. Eradication of malnutrition is 
receiving topmost priority, mcluding through a rapid 

4 
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expansion of anganwadis whose numbers will reach one 
million soon. At the same time issues relating to child 
protection are high on my Government's agenda. 

The focus of our efforts in higher education is to 
revitalise the system, expand access and build new 
institutions of excellence. My Government attaches great 
importance to increasing access to education for Scheduled 
Castes, Scheduled Tribes, Other Backward Classes and 
the socially and educationally backward· sections among 
Minorities. It is also committed to rewarding hard work and 
merit among all students. The National l',r,C'wledge 
Commission has submitted its first report placing emphao;is 
on the need to invest in education at all levels of the 
knowledge pyramid. My Government Is committed to 
revitalizing vocational and technical education. Several 
new Indian Institutes of SCience, Education and Research, 
Indian Institutes of Technology and Indian Institutes of 
Information Technology are proposed to be set up in 
various parts of the country. New Central Universities are 
being set up in the North Eastern region. 

My Government is committed to providing food 
security to the poor and is taking further steps to strengthen 
the public distribution system. Wheat production has been 
low but wheat stocks have been replenished in order to 
control the rise in prices. At the same time, the minimum 
support prices for wheat and coarse cereals have been 
suitably enhanced as an incentive for higher production. 
Timely and appropriate decisions have improved the lot of 
sugarcane tarmers, reducing sugarcane arrears to an all 
time low. For coordinated and focussed attention on the 
ISlues of dryland and rainted farming, the National Rainfed 
Area Authority has been set up to guide policy in this 
regard. The National Fisheries Development Board has 
been set up to enhance the productivity of our marine and 
inland fisheries. The National Horticulture Mission is 
helping farmers diversify into more income generating 
crops. 

Honourable members are already aware of the steep 
increase in credit availability for agriculture. The target of 
doubling credit flow to agriculture and allied activities has 
been met. A Rs.13,OOO crore package for the revival of the 
cooperative credit structure has also been worked out and 
Is under implementation. To give a thrust to agricultural 
research and transfer new technologies to the field, a 
National Agriculture Innovation Project fNAIP) has been 
approved. Efforts are also on for improving productivity of 
plantation crops like Coconut, Tea and CoH .. and .. veral 
new Ichemes have been formulated. 

A special package amounting to more than RS.16,DOO 
crores is being implemented in 31 districts worst affected 
by farmers' suicides. The interventions cover short term as 
well as long term measures and address issues of credit. 
irrigation facilities, agriculture inputs and alternative sources 
of Income. An expert group is looking into the problem ot 
agricultural indebtedness and will suggest measures to 
provide relief to farmers in distress. 

Taken together. all these initiatives of my Government 
will increase the rate of Investment in agriculture, enhance 
production and productivity growth, increase farmers' 
incomes and welfare and unleash the Second Green 
Revolution. It is heartening that agricultural growth in 2005· 
06 was 6%. However, this needs to be sustained through 
credible measures, which maintain a high rate of 
investment, bring new technologies and farming systems 
into use, improve marketing channels, provide better risk 
management facilities and generate better returns to our 
farmers. This. my Government is committed to doing. 

Acquisition of agricultural land for industrial 
development and related purposes and the terms of 
compensation have become issues of major public concern 
in our country. On the one hand there are genuIne concerns 
of farmers regarding acquisition of agricultural land and 
on the other hand, there is a need to use land to generate 
employment through industry. and related activities. 
Therefore, issues of humane rehabilitation and the need 
for fair pricing of agricultural land need to be addressed 
both in policy and in law. My Government is committed to 
bringing in a new rehabilitation policy, which will be backed 
by amendments in the land Acquisition Act wherever 
necessary. 

My Government recognizes the serious nature of the 
problem of water availability and water use, both in 
agriculture and in the urban economy. We need a social 
consensus on water management practices, including 
participatory irrigation management; regulated use and 
conservation of water; timely completion of irrigation 
projects and maintenance of existing projects to ensure 
water availability to farmers; improved ground water 
recharge and rain water harvesting. My Government Is 
committed to developing both the irrigation potential of the 
country and Its hydro-power potential. 

Telting care of our environment and ensuring' I 

ecological sustainability of our growth process is a major 
challenge, nationally as well a,s globally. The threat of 
climate change and global warming will have adverse 
conaaquences for life on our planet and for our 
development prospects. We need economically affordable, 
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technologically feasible and socially equitable policies to 
deal with the challenge of sustainable development. 
Drawing on the wisdom of Mahatma Gandhi who said, 
"the Earth provides enough to satisfy every man's need, 
but not every man's greed", the international community 
must evolve a framework for sustainable development that 
takes Into account the growth aspirations of the developing 
world. India is committed to promote environmentally 
sustainable development strategies. A major programme 
for massive afforestation of degraded forest lands, "Green 
India", is under active consideration 01 my Government. 

Our Wild life is our invaluable heritage. My 
Govemment took several corrective steps lor sanctuaries 
on the basis of the recommendations of the Tiger Task 
Force. A Tiger Conservation Authority has been constituted 
as well as a Wildlife Crime Control Bureau. The 
Government proposes to strengthen activities for 
environment education and respect for wildlife through the 
school curriculum. 

My Government recognizes the vital importance of 
the lood processing sector in improving the incomes of the 
farming community and generating employment in rural 
areas. The Government's Vision 2015 for the sector aims 
to triple the size of the lood sector in the nuxt decade. A 
National Institute of Food Technology, Entrepreneurship & 
Management is proposed to be set up. With a view to 
ensuring that our lood sector matches up to the best 
global standards, my Government enacted an Integrated 
lood law called the Food Safety and Standards Act, 2006, 
and a Food Safety Authority is being established shortly. 
This autonomous Authority will set standards and license 
the manufacture 01 lood products which are healthy and 
safe. 

The locus on "inclusive growth" has also meant 
giving special attention to the needs of the weaker sections 
of our society. My government attaches great importance 
to social justice and to the social, educational and 
economic empowerment 01 Scheduled Castes, Scheduled 
Tribes, oacs, Minorities, women and children. Education 
empowers by creating capabilities. Hence, my Govemment 
has extended scholarships to se and ST students and 
widened access tn. higher education for OBCa. To empower 
the most deprived among the Scheduled Castes, my 
Government has launched a new "Self Employment 
Scheme for Rehabilitation of Manual Scavengers Scheme". 
My Government has made considerable progress in filling 
the backlog of unfilled reserved posts for Scheduled 
Castes and Scheduled Tribes and Is committed to filling 
up the rest. 

At Its last session, the Parliament enacted a historic 
bill to provide rights a over land to Scheduled Tribes and 
forest dwellers on land historically In their occupatJonbut 
classified as forests. This is a. path-breaking legislation 
which will provide security to these sections, prevent their 
harassment and enhance their livelihoods. We have 
formulated a National Tribal Policy addressing important 
concerns of the tribal community. 

My Govemment is committed to the welfare of the 
minorities, especially the most backward among them. A 
separate Ministry of Minority Affairs has been created to 
ensure focused attention on the welfare of all our minorities. 
A High Level Committee chaired by Justice Rajindar Sachar 
was appointed to report on the social, economic and 
educational status of the Muslim community 01 India. The 
report was tabled in Parliament on 30th November, 2006 
and will be discussed in this Session. We will take all 
measures necessary to ensure that the fruits of develop-
ment are shared equitably and backward minority groups 
become active participants and beneficiaries of our growth 
processes. My Govemment is considering the formulation 
of a programme for those districts and towns that have the 
highest concentration of minority populations. 

The Prime Minister's New 15 Point Programme for 
the Welfare of Minorities was· adopted last year. The 
programme has identified certain important developmental 
schemes and created a mechanism to ensure that the 
benefits of these schemes flow equitably to the minority 
communities also. Certain minority communities continue 
to remain relatively backward, with a large number of oul-
ol-school children, high dropout rates and low educational 
attainments. These require focused intervention. In addition 
to the existing schemes, my Government proposes to 
introduce comprehensive scholarship schemes from 
primary to post graduate levels for eligible students 
belonging to the minorities. My Govemment firmly commits 
itself to equity and welfare of all sections of society. 

To sustain the growth process we have to ensure 
energy security. Accelerated economic development and 
growing demand for commercial energy require a new 
paradigm of energy security for India. There Is urgent 
need for a nalional consensus on energy pricing and 
distribution policies. My Government is conscious of the 
need to augment energy supplies from both conventional 
and renewable sources. The coal sector will continue to 
remain the mainstay of energy' security for the country. 
Therefore, it is imperative that coal production II 
substantially increased in the coming years. A number of 
steps have been taken to achieve this objective. 
Simultaneously, my Government will encourage new 
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Investmen! in power generation. Competitive tariff bids 
have already been approved 'or setting up of two Ultra 
Mega Power Projects and further efforts in this direction 
will continue. The tremendous hydropower potential in the 
country will allo be hame .. ed with the cooperation and 
willing support of the stato .govemments concerned. My 
Govemment has taken important steps to help develop 
the full potential of civilian nuclear energy and of all 
sources of renewable energy, both for meeting eoergy 
needs and to address concerns on environment. 

My Government has placed great emphasis on 
building wo:1d class infrastructure in our country. The 
National Highway Development Programme has been 
greatly expanded with an investment target of Rs.227.000 
crorel. The Golden Quadrilateral is nearing completion. 
Work for construction of the North-South and East-West 
corridors has also been awarded. The Govemment has 
also approved 4-laning of around 4,000 km of national 
highways and 6-laning of 6,500 km of national highways. 
Including the Golden Quadrilateral. My Govemment is 
implementing the Special Accelerated Road Development 
Programme for the North-East, keeping in view the urgent 
need to improve connectivity to the re~lon. 

My Government has succeeded in ensuring a 
turnaround of Indian Railways. Over the last 30 months. 
railway freight volumes have grown by 8-10% and growth 
in passenger volumes has doubled. Container business 
has been opened up to private businesses. As a result of 
improved supply and demand management, rational 
utilization of capacity and a market-driven pricing policy, 
Indian Railways are once again on track. It is necessary 
that this momentum is maintained. For this, modernization 
and creation of addhional infrastructure would be vital. 
Infrastructure development through public private 
partnerships will be promoted. There has been an 
encouraging response to the offer to allow private container 
trains. Preliminary work on the proposed Dedicated Rail 
Freight Corridor has begun. The project will provide the 
necelsary infrastructure support for growth in container, 
coal and other minerai traffic. This project Is proceeding 
on a fast track basis and a Special Purpose Vehicle called 
the Dedicated Freight Corridor Corporation of India Limited 
has been formed to Implement the project. 

The civil aviation sector has witnessed unprece-
dented growth in recent years. My Govemment has initiated 
the modemization of major airports in the country and 
liberalization of air services to cope with rapidly growing 
air traffic demand. Inve8tment in airport development is on 
an upswing. 

In order to keep pace with our fast increasing share 
of global trade, my Government has taken up a programme 
for massive capacity expansion of port infrastructure. An 
Indian maritime University is proposed to be set up in 
Chennai with regional campuses at Kolkata, Mumbai and 
Visakhapatnam. Stretches of Godavari and Mahanadi are 
also proposed to be declared as inland waterways. 

My Government has made serious attempts to 
promote Public Private Partnerships as a strategy for 
building infrastructure such as roads, ports, airports and 
power generation. Such a strategy brings in additional 
investment which adds to limited public sector resources. 
Further, private sector efficiency results in lower costs. 
quicker completion of projects and better delivery of 
services. Substantial improvements can be seen in these 
sectors as a result of these efforts. 

Honourable Members will be happy to Ie am that In 
2006-07 the rate of growth of manufacturing sector output 
~as estimated at close to 11 %. The performance of key 
sectors, like the automotive Industry, textiles, pharmace-
uticals, steel, petrochemicals, cement and so on has been 
impressive. We have clearly succeeded in re-energising 
domestic enterprise. The National Strategy for Manu-
facturing prepared by the National Manufacturing 
Competitiveness Council provides a basis for accelerated 
industrial and employment growth. An Automotive Mission 
Plan 2006-2016 has been prepared to provide the 
framework for the growth ot the auto sector in India. The 
industrial sector has also benefited from increased inflows 
of foreign direct investment. Here too, FDI Inflows have 
exceeded US$10 billion this year and also exceeded FII 
inflows for the first time ever. . 

It is a matter of satisfaction that our textile industry 
has been able to generate considerabie employment and 
promote exports and improve its performance in the post-
Multi Fibre Agreement regime. A focused approach to 
helping weavers is in place with an increase in the number 
of cluster development centers, more yarn depos, support 
to technology upgradation, health and life insurance 
programmes for weavers and a new "Handloom Mark" for 
branding handloom products. 

My Government has restructured the Kendriya Khadi 
and Village Industries Commission. The Mahatma Ga'ldhl 
Institute of Rural Industries has been set up at Wardha to 
further promote rural industries which provide gainful 
employment to a very large section of our rural population. 
The Micro, Small and Medium Enterprises Development 
Act 2006 has become operational. This will facilitate the 
promotion, development and enhancement of competi-



11 President's FEBRUARY 23. 2007 Address 12 

tiveness of these enterprises. My Govemment is commined 
to providing a minimum social safety net for workers in the 
unorganized sector and a draft law for this purpose is 
under consideration. My Government will launch a massive 
skill development programme to improve the skills and 
capabilities of our work force through a Mission on 
Vocational Education and other initiatives. This is essential 
if we have to take advantage of the demographic dividend 
that we are going to have through an increasingly youthful 
workforce. 

Our Information Technology secter continues to 
develop and remain globally competitive. The year 2007 
will be the Year of Broadban:t We are commined to bridging 
the digital divide by providing broadband coverage 
throughout the country. My Government Is encouraging 
the growth of the electronic hardware industry and the 
semiconductor industry. My Government will take forward 
the National Identity Card Project under the National e-
Governance Plan for nationwide roll-out in a phased 
manner so as to ensure better delivery of services to our 
citizens. 

Tourism has enormous potential and we are already 
seeing its benefits. In recent months. there has been an 
impressive growth in foreign tourist arrivals. foreign 
exchange earnings and employment generation. However, 
given the potential of tourism and India's rich heritage and 
diversity, we can do much more to increase the number of 
domestic as well as foreign tourists. Apart from improving 
the quality of tourism infrastructure. my Government Is 
encouraging public private partnerships in tourism across 
the country. 

To sustain our efforts in the advanced fields of modem 
science and technology we must increase the number of 
scientists and improve the quaiity of Indian science. My 
Government is deeply concerned about the inadequate 
enrolment of students in basic sciences and that Indian 
science is lagging behind other newly Industrializing 
economies. India needs a neW thrust in the field of science 
and technology. There is also a need to energise our 
university system and enable it to respond to the pressures 
of the market so that it can retain and attract talent. 

A Vision for the development of an empowered S& T 
base by 2015 has been prepared. Steps will be taken to 
anract talent, rejuvenate university research, enable women 
scientists to re-enter careers in science, strengthen 
technology business incubation processes, promote 
excellence in research, engage private sector in R&D and 
create greater science awareness and a scientific temper 
among our people. My Government Intends to Increus 

the financial allocation for science and technology from 
less than 1 % of GOP to 2% of GOP. 

Our scientists have distinguished themselves in the 
fields of nuclear energy. space, bio-technology, genetics 
and pharmaceuticals. This year has witnessed impressive 
achievements in our space programme. The recent ninth 
consecutive successful launch of PSLV, placing four 
satellites preCisely in predetermined orbit, and the Space 
Capsule Recovery -E)1periment as also the progress being 
made in preparation for the Chandrayaan Mission testify 
to the well-deserved reputation for excellence that ISRO 
and our space programme enjoy. The Department of Atomic 
Energy. which is engaged In harneSSing nuclear technology 
to produce safe, economic and eco-frlendly energy using 
indigenous resources, has brought on stream the 
indigenously developed MO MWe Units 3 & 4 at Tarapur. 
We are committed to the development of our indigenoul 
three stage nuclear programme. 

My government is paying special anention to the 
modernization of the police forces, security forces and 
intelligence agencies. A focused and holistic anempt to 
deal with 1he challenges of internal security in the North 
Eastern Region, in Jammu & Kashmir and in regionl 
affected by naxalite activity is yielding dividends. My 
government recognizes the challenge posed by terrorilm 
and extremism and has been resolute in dealing with it. 
While our security and intelligence agencies have 
successfully foiled many attempts by terrorist groups to 
strike terror, there have been tragic, dastardly and cowardly 
acts of terrorism, as in Mumbal and Assam and, mOlt 
recently, in the attack on Sam/hauta Express. My 
Government is dealing firmly with the challenge posed. 

While ensuring law and order and Internal security 
in the North East, Jammu & Kashmir and naxalite affected 
regions, my government will remain focused on the overall 
social, economic and cultural development of these parts 
of our country, aimed at ensuring the active participation 
of all sections of our society in the national mainstream. 
My Government will continue to impart a healing touch 
both in Jammu & Kashmir and in the North East, while 
maintaining utmost vigil against terrorist and extremist 
forces. My government attaches the highest importance to 
ensuring that all agencies respect basic human rights, 
even in the most trying circumstances. 

There is growing public concem about urban crime 
and violence, especially involving children and women. 
My Government is commined to making our police forces 
more sensitive to the concerns and needs of our citizens, 
and more efficient and humane in responding to them. 
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My govunment is commined to Judicial reforms aimed 
at speeding up the justice delivery system and ensuring 
greater efficiency, transparency and Integrity in our judicial 
system, especially where it impacts on the welfare of our 
citizens. A Bill for sening up the National Judicial Council 
for greater accountability and transparency in the judiciary 
has already been tabled in Parliament. The Grameen 
Nyayalay Bill for setting up people-friendly local courts 
with flexibility of procedures for speedier disposal of petty 
cases, is on the anvil. 

The Defence of the country is an unshakeable 
commitment of my Government. At a time when new and 
unconventional threats to national security are increasingly 
visible, even while the strategic environment continues to 
be fragile, the Government shall maintain focus on 
strengthening the Defence of the country. We shall provide 
our Armed Forces with the best possible means to do so. 
My government is investing in the modernization of our 
Armed Forces and of our indigenous Defence industry, to 
make them fully capable of dealing with existing and 
emerging challenges. Our Armed Forces have also been 
engaged in cooperative exercises with many partner 
countries, and their performance has invariably come in 
for praise. The nation is grateful to them for their 
contribution. The welfare of our ex-servicemen is a priority 
of my Government. 

My Government's foreign policy has been shaped by 
the desire to create an external environment conducive to 
peace and stability in the region, ensuring our accelerated 
economic development and the safeguarding of our 
national security. In pursuit of this enlightened national 
interest, my Government has undertaken a comprehensive 
engagement with the wcrld - with all major powers, with 
our extended neighbourhood and with our partners in the 
developing world and the Non-aligned Movement. 

Recently in February, we signed a new India-Bhutan 
Friendship Treaty in place of the earlier one of 1949. The 
new Treaty updates the legal basis of our bilateral relations 
to reflect the contemporary reality. It would enable us to 
further strengthen and enhance our relationship to a higher 
level to meet the aspirations of our two peoples. We have 
reiterated our full support to the restoration of mUlti-party 
democracy In Nepal and the success of the peace process. 
As a friend and neighbour, India is interested in a 
democratiC, stable and prosperous Bangladesh. We have 
conveyed at high political levels to Sri Lankan leaders the 
need for a negotiated, political settlement to the ethnic 
issue that is acceptable to all sections of Sri Lankan society. 
It is a matter of satisfaction that the dialogue process with 
Pakistan Is progressinp steadily. The Composite Dialogue, 

the Joint Commission and the Anti-terrorism Institutional 
Mechanism have provided a structural framework within 
which all major issues are being discussed. We remain 
concerned over infiltration and cross-border terrorism. and 
Ihe success of the dialogue process Is predicated on 
Pakistan fulfilling its commitment not to permit any territory 
under its control to be used 10 support terrorism in any 
manner. 

In April this year, India will host the 14th SAARC 
Summit. As the SAARC Chair, India will work for ensuring 
that SAARC becomes a vehicll't for peace and progress in 
our region. The people of South Asia have a shared 
heritage and a shared destiny. We are particularly happy 
that Afghanistan will join as SAARC's eighth Member at 
the forthcoming Summit. The importance of India-
Afghanistan relations was underlined at the second 
Regional Economic Cooperation Conference on Afghanis-
tan in November 2006 co-hosted by India and Afghanistan. 

The transformation in the India - US bilateral 
relationship has resulted in wide-ranging engagement 
across many fields including De!ence and security issues, 
counter-terrorism, science and technology, health, trade, 
space, energy - Including nuclear energy, agriculture, 
maritime cooperation and environment. Members are 
aware of our efforts to arrive at an agreement with the US 
on civil nuclear energy cooperation within the parameters 
laid out in the July 18, 2005 India-US Joint Statement and 
the March 2, 2006 Separation Plan. India shares a strategic 
partnership with the European Union, which covers a wide 
range of areas including trade and investment, culture, 
science and technology. Negotiations are to be launched 
on a broad-based India-EU trade and investment agree-
ment. 

The recent landmark visit of President Putin as the 
Chief Guest at our Republic Day highlighted the broad-
based cooperation that marks India's long-standing 
relationship with Russia. The development of the Brahmos 
missile through a joint venture between our oountries 
demonstrates the mutuat benefits of our cooperation. The 
agreements reached during the visit will significantly 
expand our cooperation in the fields of energy, high 
technology, Defence and space .. The strategic partnership 
between India and Russia is poised to deepen even further. 

The visit of Chinese President Hu Jintao to India in 
November 2006 strengthened the process of sustained 
and comprehensive development of India-China relations. 
The two countries agreed on a 1O-pronged strategy to add 
greater content to our strategic partnership and to develop 
an action oriented agenda for the future. 
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India's "Look East Policy· has contributed to 
increasing engagement with ASEAN and our East Asian 
neighbourhood. India's participation in the East Asian and 
India-ASEAN Summits has rejuvenated our ancient links 
with the region and strengthened economic ties. Singapore, 
China, Japan, Korea and other countries have shown 
great interest in the "Nalanda Project" which seeks to 
create an Asian centre for Inter-clvilizational dialogue in 
India. 

India's relations with Japan have entered :1 new era 
with the launch of a Global and Strategic Partnership last 
year. A Special Economic Partnership Initiative will promote 
investment, especially in infrastructure, power generation 
and setting up of an industrial corridor. Negotiations for a 
Comprehensive Economic Partnership Agreement are 
underway. We look forward to the visit of Prime Minister 
Abe later this year. 

At the Non-Aligned Summit last year, India worked 
with the other members to bring development to the center 
of the international agenda. My Government is actively 
pursuing strengthened relations with countries of West 
Asia and the Persian Gulf region. We would like to see 
durable peace and stability in the region. We have called 
on all parties in West Asia to renounce violence and seek 
a comprehensive solution through peaceful negotiations 
taking into account the legitimate interest of all concemed. 
My Government has also reiterated its desire to see a 
stable, peaceful, prosperous, united and democratic Iraq. 
The visits to India of the Emir of Kuwait and the King of 
Jordan fol!owing that of HM the King of Saudi Arabia last 
year, and the recent visit of the External Affairs Minister to 
Iran highlight the importance attached to our enduring 
Interests In this region, vital for energy security and 
employment opportunities for Indians. India has also been 
working to further deepen and diversify Its relations with 
countries in Africa and Latin America. India's relations with 
South Africa and Brazil received a fillip last year. The 
historic India-Brazil-South Africa Summit brought together 
the largest democracies of Asia, Africa and Latin America 
revitalizing our commitment to South-South cooperation. 
The Pan African e-Network which is being implemented 
with our support has provided a unique platform to promote 
hIgh tech collaboration between Africa ana India. 

My Government has paid special attention to the 
protection and welfare of oversea's Indian workers, 
especially those in West Asia and the Gulf. We admire 
their spirit of enterprise and would like to see them more 
actively engaged in India's development. The Overseas 
Citizen of India Card scheme has addressed a long-

standing demand of persons of Indian origin. We are now 
working on a proposal to establish a PIO University in 
India. My Government will take steps to encourage a 
"reverse brain drain" so that some of the brightest and 
talented children of India return to their Motherland. 

India has welcomed the resumption of negotiations 
across all areas of the Doha Round in the World Trade 
Organization (WTO) with a view to reaching an earty 
positive conclusion. in order to break the impasse, 
developed countries must make meaningful oHers to reduce 
the large trade-distorting subsidies provided to their 
agriculture sector. At the same time, the role of agriculture 
as a major source of livelihood in developing countries 
makes it imperative that govemments are enabled to 
mitigate risks associated with price declines, price volatility 
and predatory competition facing their low-income and 
vulnerable farmers through appropriate policy flexibilities. 
Equally important is increased market access for products 
and services of export interest to developing countries to 
onsure that the Doha Round Is indeed a Development 
Round. 

Honourable Members, our country is on the threshold 
of a new era of development. The sense of confidence of 
our working people, our professionals and entrepreneurs 
and their dynamism give LIS reasons to be hopeful. 
However, my Government recognizes that for development 
to be meaningful it must be inclusive. To this end, it is 
necessary to revitalise our rural economy and address 
issues of widening rural-urban disparities. The reform of 
Govemment, making it more transparent and responsive, 
and the elimination of the canoer of corruption are 
necessary elements of any strategy of inclusive growth. 
The Right to Information Act is one means of empowering 
our citizens. The more powerful instrument In their hands 
is their right to have their voice heard and their grievances 
redressed In these august premises of our Parliament. 
Eternal vigilance, as it has been said, Is the price of 
democracy. You, Honourable Members, are here as the 
representatives of our people. It is inoumbent upon you to 
ensure through the great institutions of our democracy 
that the people of our country are the recipients of better 
governance. I hope you will put to good use the power at 
your disposal in the interests of our people and our nation. 
I convey my best wishes for the purpqseful conduct of the 
proceedings of Parliament this year. 

Jal HindI 



17 PHALGUNA 4, 1928 (SAKA) Statement by M/".,., 18 

12.38 hra. 

WELCOME TO PARLIAMENTARY DELEGATION 
FHOM THE REPUBLIC OF TRINIDAD AND TOBAGO 

[Engil.h] 

MR. SPEAKER: Hon. Members, I have to make an 
announcement. 

On behalf of the han. Members of the House and on 
my own behalf, I have great pleasure in welcoming His 
Excellency Mr. Barendra Sinanan, Speaker of the House 
of Represer.tatives, Her Excellency Dr. linda Baboolal, 
President of the Senate and the Members of the 
Parliamentary Delegation from the Republic of Trinidad 
and Tobago who are on a visit to India as our honoured 
guests. 

They arrived in India on Thursday, 22nd February, 
2007. They are now seated in the Special Box. We wish 
them a happy and fruitful stay in our country. Through 
them, we convey our greetings and best wishes to the 
President, the Parliament, the Govemment and the friendly 
people of the Republic of Trinidad and Tobago. 

12.40 h .... 

[English] 

STATEMENT BY MINISTER 
fire due to explo"on In Delhl-Attllri 

Link Exp,.... near Panlpat 

MR. SPEAKER: Shrl Lalu Prasad to make the 
Statement. 

[Translation] 

THE MINISTER OF RAILWAYS (SHRI LALU PRASAD): 
Sir, I am deeply aggrieved to inform the House. 

{English] 

MR. SPEAKER: Just you can lay the Statement on 
the Table of the House. 

{Translation] 

SHRI LALU PRASAD: Mr. Speaker, Sir, with your 
permission, I beg to lay the Statement on the Table of the 
House. 

*The unfortunate incident of sudden fire due to 
explosion in two general coaches of traln no. 4001 Delhi-
Attari link Express took place at 23.55 hours on 18.2.07 
near Panlpat station of Northem Railway. 

• LaId on !he Table and Il1o Placed in Ubrary. See No. L.T. 5788A1 
2007 

Railway Officers and relief team from Panlpat 
immediately proceeded to the site of Incident. Rescue and 
relief teams of Railways from Deihl and Ambala were .'ao 
dispatched to the accident lite and aenlor officers of 
Northem Railway Headquarter and Delhi Division also 
immediately proceeded to the alte of Incident. R"cue 
work wu started on war footing with the h.lp of Fire 
fighting and medical relief teama of the Railway .nd the 
Local Administration. Hon'ble Mlnl.ter of State for Railwaya, 
Chairman Railway Board, Director General, R.IIw.y 
Protection Force and Director . General , Railway Health 
Services also reached the lite of Incident along with aenior 
officers. I myself went to the lite of incident and reviewed 
the reUe' and rescue measure •• W. vI.lted the hospital to 
meet the Injured p.rlons and ordered nec .... ry 
arrangements for treatment. Hon'ble Minister of Home 
Affairs also visited the site of Incident. 

As per the information received so far, 68 personl 
including 3 railway employees lost their lives, 7 persona 
suHered grievous injuries and 6 persons suffered aimpMt 
injuri... Continuous efforta are being made 'or identi-
fication of dead bodl.. and for bringing the relativtll of 
thole dead persons to India in coordination with MtnlstriH 
of Extemal Affairs, Home Affairs and the Local Police. 
Injured persons w.r. taken to Safdarjang Hospital at Delhi 
for specialized treatment. 

Considering the serloulnesl 0' the InCident, I h.ve 
announced ex-gratia payment 0' Rs. 10 lakh for the nm 
kith and kin of the dead perlons and RI. 50,0001- to the 
Injured persons which is many times more than the 
normally payable amount. Compensation upto Rs .... lalth 
to the .ffected personl will be additionally payable by 
Railway Claims Tribunal .. per the extant rules. I have 
also order.d free rail services for the relatives of the dead 
traveling for id.ntlflcatlon of the dead and for transportation 
of dead bodies back. 

Forensic experts have stated the probable caule of 
the sudd.n fire as due to .xplosion baed on the .vldence 
and samplel taken from the accident Ihe. Bomb dilposal 
squad has recovered three luitcases from the accident 
site containing I.E.D. (Improvised Explosive !:Sevieel and 
K.rosene oiVPetrol. Govemment Railway Police, Panipat 
has registered a cas. under varioul uctlonl of the Indian • 
Penal Code, The Railway Act and the Indian Explosives 
Act and is investigating Into the accident. Statutory Inquiry 
by Commissioner of Railway Safety, Northern Circle is 
also under progress. 

Custom and immigration related checks of the 
p .... ngers of Oelhi-Attarl Link Express are conducted at 
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Attari. To prevent the recurrence of such Incidents in this 
train and the Thar Express, security is being further beefed 
up at stations and In these trains by the Railway Protection 
Force with ~he help of State Government. Steps like having 
only reserve accommodation in these trains, Identification 
of individual passengers and their luggage before boarding 
the train, permitting excess baggage in a separate 
compartment after checking etc. are also being taken. 

In view of the serious Incident of bomb bluts, steps 
are being taken to strengthen and modemlze Railway 
Protection Force. In addition to, Increasing numbers of 
sniffer dogs in all the Dog Squads, explosive detection 
device., bomb disposal equipments, Door frame and Hand 
held metal detectors are being made avallabte In several 
sensitive railway divisions for providing better security to 
train passengers. Besides this, equlpments like ccrvs 
and smart video cameras are being installed at all 
sensitive stations. Railway Protection Force is escorting 
more thAn 1450 trains every day. In order to remove 
shortage of man-power in the force, existing vacancies 
are being filled on priority and matter for creation of new 
posts Is also under consideration. Intensive training Is 
being given to RPF for enhancing itl professional 
competence and efficiency. 

[Translation} 

PROF. VIJAY KUMAR MALHOTRA (South Delhi): Sir, 
this statement reflects the utter failure on the part of 
Government. ... (Interruptions) 

Sir, we want a discussion on that. It cannot go like 
this. The Government has miserably failed. 

MD. SALIM (Calcutta, North-East): We also want a . 
discussion . ... (lnterruptions) 

[English] 

MR. SPEAKER: We win have a discussion. 

... (lnterruptions) 

MR. SPEAKER: I am now reading the Obituary 
References. 

12.41 hra. 

OBITUARY REFERENCES 

[English) 

MR. SPEAKER: Hon. Members, I have to inform the 
House of the sad demise of Shri Manabendra Shah, a 
sitting Member oflhis House and one of our former 
colleagues, Shri Shyamacharan Shukla. 

Shrl Manabendra Shah was a sitting Member of the 
Fourteenth Lok Sabha representing Tehri Garhwal 
Parliamentary Constituency of Uttarakhand (erstwhile 
Uttaranchal). Shrl Shah was also a Member of the Second 
to Fourth and Tenth to Thirteenth Lok Sabhas from 1957 to 
1970 and 1991 to 2004, ropresenting the same Parlia-
mentary Constituency. 

An able parliamentarian, Shri Shah was the 
Chairman, Committee on Health and Drinking Water for 
the Hills during the Third Lok Sabha and a Member, 
Committee on Finance and Consultative Committee, 
Ministry of Surface Transport during Tenth Lok Sabha. 

In Eleventh Lok Sabha, he was Member, Committees 
on Public Undertakings and External Affairs and also of 
the Consultative Committee, Ministry of Power. During 
Twelfth Lok Sabha, he was the Chairman, Committee on 
Public Undertakings and Member, General PUrpoSN 
Committee, Committee on Transport and Tourism and 
Consultativtf Committee, Ministry of Defence. He served 
as Member, Committee on Home Affairs during Thirteenth 
Lok Sabha. He was the Member of General Purposes 
Committee, Committees on Estimates, Transport, Tourism 
and Culture In Fourteenth Lok Sabha. 

A member of the erstwhile royal family, Shri Shah 
was actively associated with soeio-religious and educa-
tional trusts, institutions and associations and also took 
keen interest in the development of hill regions. He served 
as Patron, Badri-Kedar Shrines, President, Temple Board 
of Management, Tehri Garhwal and Trustee of Maharaja 
Narendra Shah Trust and Maharaja Kirtl Shah Trust. 

Shri Shah served as Ambassador to Ireland from 
1980 to 1983. A widely travelled person, Shri Shah was 
member of the Indian Parliamentary Delegation to Australia 
in 1996. 

Shri Manabendra Shah passed away on 5 January, 
2007 at New Delhi at the age of 86, after a prolonged 
mness . 

Shrl Shyamacharan Shukla was a Member of the 
Thirteenth Lok Sabha from 1999 to 2004, representing 
Mahasamund Parliamentary Constituency of Chhattisgarh 
(erstwhile Madhya Pradesh). 

An able parliamentarian, Shrl Shukla ~erved as a 
Member of the Committee on Petroleum and Chemicals 
from 1999 to 2000 and thereafter In Consultative 
Committee, Ministry of Defence. 

Earlier, Shri Shukla was Member, Madhya Pradesh 
Legislative Assembly for six terms from 1957 to 19n and 
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1990 to 1999. He was also the Leader of Opposition in 
Madhya Pradesh Legislative Assembly from 1967 to 1969. 
Shri Shukla also adorned the office of Chief Minister, 
Madhya Pradesh for three terms from 1969 to 1972, 1975 
to 1977 and during 1989-90 and ably served the State. 

A leader of the masses, Shri Shukla made significant 
contributions to the overall development of Madhya 
Pradesh, particularly in the fields of Irrigation and 
agriculture, during his tenure as the Chief Minister. 

Shri Shyamacharan Shukla passed away on 14 
February, 2007 at Ralpur, Chhattisgarh at the age of 82, 
after prolonged illness. 

We deeply mourn the loss of these friends and I am 
sure the House would join me in conveying our 
condolences to the bereaved families. 

As the hon. Members are aware, on 18 February, 
2007, around 68 passengers lost their lives and several 
others were injured when two bomb blasts rocked the 
Pakistan bound Attari-Samjhauta Express near Panlpat, 
Haryana. The powerful blasts set two bogies afire which 
were completely gutted. 

The p~rpetrators of this senseless act of violence 
sought to derail the ongolog peace Initiatives taken by 
India and Pakistan. Such acts of violence will not deter us 

from our fight against terrorism. Let us resolve to firmly 
deal with aU such divisive forces and maintain peace and 
tranquility. 

In another tragedy on 20 February, 2007, around 15 
students and three teachers of a Primary School in Kerala 
lost their lives when their boat capsized in the Bhootha-
tthankettu Reservoir off the Thattekkad Bird Sanctuary near 
Kothamangalam. 

The House expresses its profound grief over the loss 
of lives and injuries caused in these tragedies. 

The House may now stand in silence for a short 
while as a mark of respect to the memory of the departed. 

12.43 hr •• 

The members then stood in silence for a short while. 

12.44 hr.. 

MR. SPEAKER: The House now stands adjourned 
till Monday, February, 26, 2007. 

The Lok Sabha then adjourned till Eleven of the Clock. 
on Monday, February 26, 20071Phalguna 7, 1928 (Saka). 
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